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2 OA No.348/2015

ORDER

(Pronounced by Hon'ble Mrs.JASMINE AHMED, Judicial Member)

None for the applicant. It is perused from the order sheets that the counsel
for the applicant was not present before this court consecutively from 16.03.2018
onwards. The matter was listed on 16.03.2018, 18.06.2018, 12.07.2018,
13.08.2018, 31.08.2018 and on these dates there was no representation for the
applicant. Thereafter, the matter is listed today and today also neither the
applicant nor the counsel for the applicant present. We feel that the applicant has
lost interest in pursuing the matter.

2. Accordingly, OA is dismissed for default.

(R.RAMANUJAM) (JASMINE AHMED)
MEMBER (A) MEMBER (J)
05.10.2018

M.T.



